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i. Purchase Protection Cover (in addition to existing Content S.I.) : 

This extension would cover any new item purchased upto the limit specified (over and above the 

Contents S.I. as already specified in the Policy Schedule), if the same is lost, damaged or destroyed 

within 30 days from the date of purchase due to any insured event. However, after expiry of this 30 

days, to continue the cover till expiry of the policy for the item/s purchased, an additional premium 

need to be collected separately. 


